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OFFICE OF THE PRINCIPAL DISTRICT 8; SESSIONS JUDGE-CUM-SPECIAL JUDGE(PC ACT) (CBI)

ORDER
In super-session of earlier orders, the following Committees are hereby re-constituted at

Rouse Avenue District Court Complex, New Delhi,consisting of the following Judicial
Officers/Members, with immediate effect:-

l
4
4

Iv
‘F ROUSE AVENUE DISTRICT COURT, NEW DELHI.

>

S.No Name of Committee Name of the Judicial Officer/Member K Designated As

Allocation Committee Judge(PC Act) (CBI)
1 Building Maintenance 8‘ Space 5 Principal District 8: Sessions Judge-cum-Special ‘ Chairperson

Sh. Rajesh Kumar Goel, Spl. Judge(‘PC Act) (CBI) Member
r
Y .

Sh. Gaurav Rao, Spl. Judge (PC Act) (CBI) Member E
CMM Member

ACMM-O1 Member

ACMM-02-cum-ACJ Member
2 Arrear Committee Sh. Arun Bhardwaj, Spl. Judge (PC Act) (CBI) (Coal

Block Cases)-1
Chairperson

3 Sh. Manoj Kumar Nagpal, Spl. Judge (PC Act) (CBI) Member

sh. Vishal Gogne, Spl. Judge (pc Act), (can Member

Sh. Amitabh Rawat, Spl. Judge (PC Act),"CBI Member

‘CMM ' Member

3 1 C°mP“te1' C°mmitt°e Sh. Satish Kumar Arora, Spl. Judge (PC Act) (CBI) Chairperson i
l Sh. Jay Thareja, Spl. Judge (PC Act) (ACB) Member

Sh. Sujit Saurabh, Presiding Officer, Labour Court Member

‘CMM Member

ACMM-O1 Member
4 Committee for Housekeeping, ‘ Sh.S ' B al S l.J d (PCA t)(CBI)

Care Taking and Sanitation away ans ’ P u ge CCoal Block Cases-02 '
Chairperson

Sh. Gaurav Rao, Spl. Judge (PC Act) (CBI) Member
V _

CMM Member

ACMM-O1 Member

ACMM-02-cum-ACJ Member

5 Libra‘? am‘ Smdy CM“ Sh. Mohd. Farrukh, Spl. Judge (PC Act) (cm)Committee . I

‘ ' L 1 .

ChairpersonL

A sh. Anil Antil, Spl. Judge (PC Act) (can Member

Ms. Jyoti Kler, Spl. Judge (PC Act) (CBI) Member

7 ACMM-O4 Member
L

Vigilance Committee Sh. Rakesh Syal, Spl. Judge (PC Act) ( CB1) g Chairperson

Sh. Sanjay Bansal, Spl. we (PC Act) (CBI) Member
Sh. Prashant Kumar, Spl. Judge (PC Act) (CBI)

i . Member

Ms. Monika Saroha, Presiding Officer, Labour Court Member

3 (PC Act)(CBI) ' -

; ACMM-04 i Member
‘ I I . I " ' ' "'1 

7 ‘wlmess Pl'°t°°t1°" c°m""1*e° Principal District & Sessions Ju'dge-cum-Special Judge Chairperson
l

I=s

i DLA (cm) 8 Member

SP (CBI) Member

DCR (Area Concemed) Member
r

Chief Prosecutor (Delhi Administration) (Area Concerned) Member
_____ ._._____/"’
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District Court Vulnerable
Witness Deposition Courtrooms

Principal District & Sessions Judge-cum-Special
Judge(PC Act) (CBI) W

Chairperson

Momtoring Committee
Ms. Neelofer Abida Perveen, Spl. Judge (PC Act) (CB1) Member

. sh, Sanjay Khanagwal, Spl. Judge (PC Act) (CBD Member

Ms. Monika Saroha, Presiding Officer, Labour Court 5 Member

Sh. Bhupinder Singh, Spl. Judge (PC Act) (CBI) Member

CMM Member

ACMM-O2-cum-ACJ Member

Environment B: Horuculture Sh. Manoj Kumar Nagpal, Spl. Judge (PC Act) (CBI) p Chairperso

mc__t......<~—~

Sh. Amitabh Rawat, Spl. Judge (PC Act) (CBI) Member

p Ms. Niyay Bindu, Spl. Judge(PC Act) (CBI) Member

Ms. Pooja Aggarwal, Presiding Officer/Labour Court Member

CMM Member

secumy’ Fm’ safety md Dlsaster Sh. Manoj Kumar Nagpal, Spl. Judge (PC Act) (CBI) Chairpei-so
Management Committee

~§Z““

Sh. Prashant Kumar, Spl. Judge (PC Act) (CBI) Member

Sh. Sanjay Khanagwal, Spl. Judge (PC Act) (ACB) Member

CMM Member

p ACMM-02-cum-ACJ Member

__._..........;.-

L_.____-444;.-3

s°x“a1Ham5sme“t Commmee Ms Deep:-ili Sharnia Spl Judge (PC Act) ACB Chairperso' I ' I

J’ C I
Satish Kumar Arora, Spl. Judge (PC Act) (CBI) Member

Ms. Jyoti Kler, Spl. Judge(PC Act) (CBI) Member

if Ms. Manju Sharma, Judl. Assistant, Judicial Branch. ,Member

Dr. Sadhna Gupta, Associate Professor , Department of
Zoology, Dayal'Singh Collage, University of Delhi, New
Delhi. Mobile No.9811130464

Member

Sh. l-lasan Anzar, Spl. Judge (PC Act)'(CBl)

1 1§§;‘::§ef’:“‘ am‘ D“=T‘“““°“ sh. Vishal Gogne, Spl. Judge (pc Act) (can J Chairpefsg
Member

Arun Kumar Garg, Presiding Officer, Labour Court Member

Ms. Archana Beniwal, Presiding Officer, Labour Court Member

ACMM-O3 Member

Grievance Redressal Committee Sh. Ashwani Kumar Sarpal, Spl. Judge (‘PC Act)(CBI) Chairperson

Sh. Rajesh Kumar Goel, Spl. Judge(PC Act) (CBI) Member

Ms. Deepa1iSharma, Spl. J%e(PC Act) (ACB) Member

§ACMM-01
ACMM-02-cum-ACJ ~

Member

Member

.,,_,./"
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Ms. Deepali Sharma, Spl. Judge (PC Act) (ACB) Member

J.

” _"' 7 '-- —:: _

sh. Anil Antil, Spl.: Judge (PC Act) (can
Member

Sh Gaurav Rao, Sp] Judge (PC Act) (CBI)' - Member
P" — _.~-Lt-:&..ae_-o..:;_.,.... - - __ = __

Sh. Vishal Gogne, Spl. Judge (PC Act) (can em er
 .

lGrievance Redressal Co ' ' ‘ ' 'mmittee Principal District 8; Sessions Judge-cum-Spl. Judge
for Advocates Judge (PC Act) (CBI) chairperson

Sh. Ashwai-ii Kumar Sarpal,
Spl. Judge (PC Act), CB1

— .w:sI.—.__~——— B— .7 -———Ql;.—‘ 1*

:' ~z .

Sh. Rajesh Kumar Goel,
Spl. Judge (PC Act) (can Member

r-——'———~ ——~,~— ————— — — l——— ~na 
lChief Metropolitan Magistrate Member

* ‘-- —'—i ~ --H.__e I u. _._..__-_.. _._.._....,_....._ .._ __ __._. _,.

Comrmttee to monitor/ observe Sh. Safish Kumar A1-ora, Spl. Judge (PC Act) (CBI)the reasons of delay of cases
pending for more than 2 years

Ms. Namrita Aggarwal, Spl. Judge (PC Act) (CBI) Member
1 I I __' "' we-;n1é_.tuI _

CMM Member
' 

QCMM-O1 Member

i ACMM-02-cum-ACJ 7 Member

minuzi---— 7 as: — ~mI=|z:r V» — \ 

Sh. Manoj Kumar Nagpal,
Spl. Judge (PC Act), CB1 Member

Sh. Jay 'I‘hareja,Special Judge (PC Act) (ACB)
~ ——1:--_-_-L» A ——%.....-.-aux
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Committee to Complete the task Sh. Manoj Kumar Nagpal, Spl. Judge (PC Act) (CBI)
(Mps/MLAs Cases)of identification of cases having

ll’1lSlIO1'lC3l/ public importance

‘fin imam

Q Sh. Rajesh Kumar Goc1,Special Judge (PC Act) (CBI)
r-Q —

as. Neelofer Abida Perveen, Special Judge (PC Act) (CBI)

Ms. Divya Malhotra, ACMM-1

Sh. Arun Bhardwaj, Spl. Judge (PC Act) (CBI) (Coal
Block Cases)-1 '

_ " ceitymm.e de
th all issues relating to the

ersons with Disability
Sh. Anni Goel, Presiding Officer, Labour Court

Sh. Deepak Kumar-II, ACMM-02-cum-ACJ Member

9 Condemnation Board and

Sh. Sandeep Sharma, Advocate Member
- n _ -- - » - ~ -— » —- - ~ 

Sh. Mukesh Kumar, JJA./Add1.System Administrator Memb

Sh. Rakesh Syal, Spl. Judge (PC Act) (CBI) Chairperson

Sh. Mohd. Farukh, Spl'. Judge (PC Act) (CBI) Member

Sh. Deepak Kumar-II, ACMM-02-cum-ACJ Member

However, all the correspondence with the Hon’b1e High Court of Delhi, New Delhi shall be routed
through the undersigned

.. _ _. WW... W ...._._.~7-- .. .. ~-. ' 

Ms. Monika Saroha, Presding Officer, Labour Court l Member

\UJ~..u~el.4/~Q
. e . .,(An_]u Bagaj Chand / _

Principal District & Sessions Judge
-cum-Special Judge (PC Act) (CBI)

Rouse Avenue District Court,
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No OIC/RACC/Gaz /2023/2’5q(5c\ C/" 23 me‘ Q Dated M \2’\ Ln/3
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Copy forwarded for mformatlon to /gag‘ D 1 4 %\
gm?! Rwmtm H( )

The Reg1strar General, H1gh Court of Delhl New Delhl gt :71 "
The D1stnct& Sess1ons Judge (HQs) T1s Hazar1 Courts, Delhl 2 /- E?’

/

Copy forwarded for mformatmn and necessary actlon to \

(lJl\J|—\

All Ld JLId1Cl&1 Off1C8l‘S, Rouse Avenue DISIIICC1 Court, New De1h1 \\\%
The Dlrector of Prosecuuon, CBI Block No 3, II Floor, CGO Complex, Lodht Road, New D
The D1rector of Prosecuuon, Govt of NCT of Dellu, T15 Hazarl Court, Delh1
The Deputy C01'1'11I11SSl0D&l‘ of Pohce, Central Darya Gan] New DE1111
The Webs1te Conlrmttee, T1s Hazan Court, Delhl
All the Branch In-charges, Rouse Avenue Drstnct Court, New Delhl
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The In charge, Computer Branch, RADC New De1h1 for uploadmg on the off1c1alwebs1te
The P S to the underslgned
All the concerned
The Execunve Eng1neer(C1v1l), PWD RADC, New De1h1
The Execuuve Engmeer(Electr1cal) PWD RADC, NewDelh1
The Lockup Incharge, Rouse Avenue D1str1ct Court, New Delhl

13 The Pohce Chowk1 Incharge, Rouse Avenue D1str1ct Court, New Delh1

 1
Prmc1pa1 Dlstnct 8; Sessx ns Ju ge

-cum Speclal Judge (PC Act) (CBI)
Rouse Avenue D1SiI1Ct Court,


